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| M/S PUNJ SECURITY & HOUSE KEEPING SERVICES PRIVATE LIMITED

SCHEDULE Il FORM B
PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankrupticy Board of India (Liquidation Process)
Regulaions, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

1. |Name of Corporate Debior Punj Security & House Keeping
Services Private Limited

2. | Date of Incorporation of Corporate Deblor | 200082009

3. |Autharity under which Corporate Debtor is i
incorpaorated/ registered RoC-Chandigam

4. | Corporate Identty Number [ Limited Liabdity

5. |Address of fhe Registered Office and House No. 3531, Second Floar,
Principal Office (if Any) of Corporate Debtor | Sector 35-D, Chandigarh- 160022

Dateof Closure of insalvency Resausion Process | 21/02/2023

Liquidaton Commencement Date of
Corporate Debior 07/07/2026

8. |Name and regstration number of the Maya Gupta
insolvency professional acting as bquidator [Regn. No.:

IBBINPA-DOZ/IP-NOD36 20 17-18/11061
9. |Address and e-mai of fhe of the Bquidator, |Rjo; CP 60, 2nd Floor, Central Plaza
as registered with the Board Market, Emaar Mohall Hills, Secior 105,
Mohali-140306

Mob No.: TB38TTT 116
Emai id: fcsmayagupta@gmail com

10. |Address and e-mai to be used for Rio: CP 60, 2nd Floor, Central Plaza
comespondence with the biquidatar Market, Emaar Mohali Hills, Secior 105,
Mohaki-140306

Mob No.: 7838777116
Emai id: cirp.puni@gmai com

11. |Last Date for Submission of Clams 21107 2026

Motice is hereby given that the Hon'ble National Company Law Tribunal, Chandigarh
Bench, has ordered the commencement of Liquidation of the Mis PUNJ SECURITY &
HOUSE KEEPING SERVICES PRIVATE LIMITED on 07/07/2026.

The stakeholders of M's PUNJ SECURITY & HOUSE KEEPING SERVICES PRIVATE
LIMITED are hereby called upon to submit their claims with proofon or before 21/07/2026,
1o the biquidator atthe address mentioned againstitem No. 10.

The finandal oreditors shall submit their claims with proof by electronic means anly. All
other creditors may submit the claims with the proof in person, by post or by electronic
means.

Submissionof false ormisleading proofs of claim shall attract penalties.

Maya Gupta

Liguidator in the matier of

Date: 10.07 2026 M/s PUNJ SECURITY & HOUSE KEEPING
Place: Mohali SERVICES PRIVATE LIMITED
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